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Representation from Edward 
Kennter, Delhi 

7374. SHRI ARJUN SETHI: Will the 
Minister of WORKS AND HOUSING be 
pleased to state: 

/a) whether Edward Keventer, Oclhi 
have sent any representation on the 2~th 
Murch, 11l7): and 

(b) if hOt lhe Oliliu t'Wlures of the repre-
Icntation and action tnken in the matter? 

Pres idem of Pakistall to 
e:.;eCllfe Sheikh Al/1jib/l!' 

Rahmall (CA) 

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUS-
ING (SHRI 1. K. GUJRAL): (a) Yes, 
Sir. 

(b) They want to construct residential 
flats for sale on part of the land allotted to 
them for running a dairy. No decision has 
yet been taken on the request. 

CORRECfION OF ANSWER TO USQ 
No.4511 DATED 12- 7- 1971 RE. PRO-
DUCfION AND DISTRIBUTION OF 
'NIRODH.' 

THE MINISTER OF STATE IN THE 
MTNISTR Y OF HEALTH AND FAMlLY 
PLANNING (SHRI D. P. CHATIO-
PADHYAYA): ]n answer to parts (a) 
and (b) of Lok Sabha Unstarred Quest;on 
No. 4511 answered on the 12th July, 1971, 
it was statcd that the total number of 
"Nirodh" produccd during 1969-70 was 
62.75 million pieces. This was a typogra-
phical error. The actual number of 
piece~ was 52.75 mill ion and not 62.75 
million. 

12.00 brs. 

CALLING ATTENTION TO MATTER OF 
URGENT PUBLIC IMPORTANCE 

REPORTED srATEHBNT BY PRESIf)ENT YAHYA 

KH .... N OF PAKISTAN TO E:o.:EcurE SHEIKH 

MUJlBUR R"IHIAN 

SHRI SAMAR GUHA (Contai) : I call 
the attention of the M;nister of External 
Affairs t,· the following matter of urgent 
public importance and I request that he 
may make a slatement thereon: 

"The rcpnrlcd sliltemenl by President 
Yahya Khan of Pakistan that Sheikh 
Mujibur Rahman may be exccuted." 
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THE M[N[STER OF EXTERNAL AFF-
AIRS (SHR[ SWARAN S[NGH) : Gove;::' 
nment v iew with grave l:oncern press reports 
of President Yahya Khan's statement that 
Sheikh Mujibur Rahman would be "court 
martialled" and that he could not sav 
whether or not the Sheikh would be aliv~ 
when the sO-l:alled Pakistan National 
Assembly meets. President Yahya Khan 
himself had, in one of his earlier statements 
referred to Sheikh Mujibur Rahman as 
"the future Prime Minister of Pakistan" . 
As the leader of the Awa'11i League Party 
which won 167 of the 169 seats to the 
National Assembly from Bangia Desh and 
thus had a clear majority of voles ill the 
National Assembly of Pakistan, Sheikh 
Mujibur Rahman held a lIn;que position as 
the acknowledged leader not only of East 
Pakistan, but of the whole of Pakistan. 
What happened after the 25th of March 
this year is known to the whole world. The' 
denial of the verdict of the people and 
letting loose of military oppression and 
trampl ing on the fundamental human rights 
of the people of BangIa Desh stalld sclf-
condemned. Instead of respecting the 
verdict of the, people and acknowledging 
Sheikh Mujibur Rahman as the elected 
and undisputed leader of BangIa Desh, 
the Pakistan Governmcnt has launched a 
reign of terror and carri,ed out a calculated 
plan of genocide, the like of which has not 
b~n seen in recent times_ To stage a far-
Cical trial against Sheikh Mujibur R .. :man 
is a gross violation of human rights and 
dCSCT\cS to be condemned by the whole 

world. 

We have repeatedly expressed our 
Conl:ern for the safety and welfare of Sheikh 
Mujibur Rahman and his family who also 
are under house arrest or in prison. We 
hav" I ( ronveyc( nUl" WJ)ccrn to foreign 
8\,1vemments and asked t hem to exercise 
their J'nft uence on the Government of 
"Pakistan io this rCjllrd, Should allv harm 
he caused to the person of Sheikh MUjibur 
R.ahman or his family and coJleaaues, the 
prasent situation in Banilia Desh will be 

Ralllllall (CA) 
immeasurably aggravated and the present 
Pakistani rulers will be solely responsible 
for the consequences. We share. the concern 
expressed by about 500 Members of Parlia-
ment in this regard. We appeal to the cons-
cience of humanity to raise their voice 
against the action that the President of 
Pakistan proposes to lake. We express our 
condemnation of the proposed action and 
warn the Government of Pakistan of its 
s'!rious consequences. 

SHRI SAMAR GUHA: The Members 
of the Lok Sabha and the Rajya Sabha 
have in their deepest anxiety sent a memo-

randum to U. Thant f\,lr rousing the world 
consdence and als·.. to take immediate 
steps for stopping the trial against Sheikh 
Mujibur Rehman and also for his uncon-
ditional and immediate release. Now it is 
the turn of the Government. \Vhat effective 
measures have they taken for early release 
of Sheikh Mujibur Rehman and also for 
ensuring his personal safety and security. It 
is not It mere question of just appeal ing to 
international community to rouse world 
conscience; that alone cannot save the life 
of Bangia Bandhu. To me the most effec-
tive measure is to recognise Sheikh 
Mlijibur Rehman as the President of the 
People's Republic of Bangia Desh by 
giving immediate J'('cognit;on to Bangia 
Desh, Th is diplomati!.: role has a meaning 
which even the bedlamite chieftain of Pindi 
junta-maybe he represents the mad house 
of the political lunatics of Pindi - should 
realise; t!ven the bedlamite chieftain of Pind i 
will realise the international implication and 
also the legal implications of making an 
attempt to try in a military court the Presi-
dent of an independent sovereign State. If 
there is any question for ensuring the secu-
rity of the life of Sheikh Mujibllr Rahman 
aud for effecting his immcditltp release, 
recognition is the first and foremost issue 
that our Government should decide and 
dlX"idc immediately. 

Bania Bllndhu Sheikh Mujibur Rahman 
is not merely the leader of 75 tnillion people 
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lShri Samar Guha] 

of BangIa Desh ; he is not ollly the Presi-
dent of the People's Republic of BangIa 
Desh ; he is much more than that. He is 
the emblem of the highest value of demo-
cracy In the world today. I again use the 
word Banga Bandhu; he is really the Bandhu 
of values-praja talltrtc ideal. I want to 
remind the House tlrat nowhore and at no 
time in the annals of the world history no 
leader commanded the total loyalty of the 
total population of a country as Sheikh 
Mujibur Rehman does today. In no demo-
cratic multi-party system of elections ever 
held in any part of the world has emerged 
a leader like him who could secure with 
his party 98.9 per cent of 
the representation (,ho peoplc. No military. 
fascist or any lype 01' totalitarain regime 
has ever succeeded in resurrecting the sove-
reign will of the people, lost in the aby~s 
of ruthless totalitarian authority as he has 
done. And it must be remembered that the 
elections were held under the military 
regime of Pakistan. In those conditions, he 
made a tremendous success in resurrecting 
the sovereign will of the people. It is to be 
record~d in the august HOllse of the biggest 
democracy in the world that no democratic 
leader of any country in the world had ever 
succeeded in raiiing the banner of demo-
cracy to the highest summit as has b cen 
done by Sheikh Mujibur Rehman. 

We are proud of our Gandhian legacy. 
Mahatma Gandhi is the father of the tCl.:h-
n;que of non-violent non-cooperation 
movement. 1 should humbly say that Sheikh 
Mujibur Rehman excelled in applying the 
technique of national liberation much more 
than Gandhiji himself. The IOtal people 
of Bangia Desh had complete faith in him 
and before the 25th of March no writ of 
Yahya Khan had any sway either in the 
public life or in public administration. It 
is on record that it had never happened ,n 
any part of the world that tbe Chief Just :ce 
of the High Court refused to administer the 
oath of office to the Goverlior·designate 
Mr. Tikka Khan. 

to execllte Sheikh Mlljibllr 
Rehmall (CA) 

Mr. Yahya Khan has claimed that he 
is a descendent of Nadir Shah. He has 
made that claim. In the right style of Na-
dir Shah, I.e has taken the decision to try 
Sheikh Mlljibul" Rehman--who, as I said, is 
the greatest emblem or democracy today-in 
camera. He has also threatened in advance 
to prejudice the proceedings of the court 
by ~aying that he might he executed before 
the sitting of the so-called, fake National 
Assembly of Pakistan in com:ng Octt..ber. 

J want to warn Pak istan that if they try 
... (Interruptions) This is a warning-there 
will be unprecedented repercussions, terrible 
repercussions in BangIa Desh. Mr. Yahya 
Khan should know that the lives of forty 
lakhs of West Pakistan people who are 
living in Bangia Desh and the 5 1/2 divi-
sions of the Pakistan army will be endan-
gered, if he dare touch Banga Bandhu 
Sheikh Mujibur Rehman. If Banga 
Bandhu Sheikh Mujibur Rehman is exccut-
ed not a single soldier of the Pakistan 
Army nor any other elements of West 
Pakistan will have the chance of crossing 
the shores of the Bay of Bengal. So, even 
for the security and safety of the life of his 
own people, who are more or less poten-
tial hostages in the hands of the people of 
BangIa Desh, Yahya Khan should not do 
this. That spirit should not be there, but 
I am telling the terrible truth. If they dare 
touch Sheikh Mujibur Rehman an unpre-
cedented thing will happen. Terrible reac-
tion will sweep the whole of BangIa Desh 
and t hosc helpless and in some way inno-
cent people of West Pakistan who arc now 
in BangIa Desh will have to suffer for it. 
Yahya Khan should also have \0 bear that 
in mind. 

The Prime Minister is not here. I would 
have reminded her of the role played by 
the late Pandit Jawaharlal Nehru, his fran-
tic efforts to save the life of the Congo 
leader l.nmumba. I appeal to the Prime 
Minister, the daughter of Pandit Nehru, 
that she should not leave any stone unturn-
cd for ensuring the personal 5afety and 
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security of Sheikh Mujibur Rehman and 
to cfrect his early release. 

I want to know from the Goyernmenl 
whether the Government of India is going 
to recognise Sheikh Mujibur Rehman as. the 
President of the People's Republic of 
Bangia Desh by giv;ng immediate recogni-
Lon to B,tngla Desh. ]n my opinion, I 
have already sa id that it is the best step, 
best measure for ensuring the security of 
the life of Rehman and also for elTecting 
the release of Sheikh Mujibur Rehman. 

Secondly, I want to know whether this 
Parl'alllent, the biggest bastion of demo-
cracy will pas~ a unanimous resolution 
demanding tile safety and security of the 

.Iife of SI'cikh Mujibur Rehman and also his 
carly release and mak ing an appeal to the 
Conscience of the world community to exer-
cise all Illeir influence and pressure on the 
GO\Crnrilcnl of Pakistan so that thcy dare 
not touch Sheikh Mujibur Rehman. 

Thirdly, I would makc ,In appeal to 
the Speaker wilD i~ the Chairman of the 
Indian Parliamentary Union, to send dele-
gation of Members of J?arliament-l do not 
Want a delegation from the government-
to the different cOlin tries of the world so 
as to take lip the cause of Mujibur Reh-
man and arouse \'orld I:onsciem:c. Fourth-

ly, the governmcnt is going tll make an 
announcement in this HOllsc of having 
their defence alliance with Russia. I want 
to kn,)w from the gl'\Crnment whethcr our 
friend, Mr. Gromyko .. . (llllerrupl io liS) Yes, 
I eall him a fr;end, because a friend in 
need is friend indeed. I wanl to know frem 
the goyernment whether they have taken 
up the cause of the personal safety and 
seCurity of Sheikh Mtljibur Rehman and his 
early release with Mr. GroT11ykl'. Lastly. 
I Want to knoll' from the Government 
Whether Ihey are going te. take up the 
ll1utter. if necessarv, in the forUIll of the 
lInited Nat ions. . 

Rehmall (CA) 

SHRI SWARAN SINGH: Sir, I am 
in agreement when he pays high tribute to 
the outstanding democrat ic leader, Sheikh 
Mujibur Rehman who won not only such 
outstanding victory in the electiom but 
who now commands total respect from the 
people of BangIa Desh and, if I may add, 
of all freedom-loving people the world ove.r, 
It is for this reason tha t we expressed our 
anguish at this report and wc have con-
demned in no uncertain terms the attitudo 
that President Yahya Khan is adopting in 
the mailer of the farce of a trial which 
may lead to very disquieting results. But 
some of the remedies that the hon. Mem-
ber has suggested are not related to this 
question. For example, he has referred to 
the question of recognition. 

SHRJ SAMAR GUHA : Then we can 
establish diplomatic relations and he will' 
be thc President ~f a s(lvercign indepen-
dent republic. That will give him the grea-
test legal securit~'. 

Sf-IRI SWARAN SINGH: That it is 
a separate issue. Let us not, by this alti-
tudc, give the impression of softening of 
our attitude to this immediate question of 
the release of She:kh Mujibur Rchman. 
\VhateH'f may bc the drL'ull1stances, the 
ent ire internat iona I comlllunity should 
COIKenlratc on sccuring his releasc and 
sal ing hiI1l fro 111 the farcical trial. the in-
tention of starting which has been indica-
ted hy President Yahya Khan. 

Then he referred tll the question of a 
rC50lut ion by this august Housc. Well I 
\\'l,ul<l welcome it if there is any such reso-
lut ion, I would be in favour of that. In 
fact, I think the way tit IS ent ire Housc is 
rcsplHld ing to this suggest inn ;$ the c1ear-
c.,t form of om expression of sympathy for 
Sheikh Mujibur Rdlll1an in this situation, 
and alll'!" liS arc united ill .suggesting that 
thc military rulers, in their own interest. 
IV ilt he d(,ing II Blll,(j turn if they were 10 
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release h;m and start talks with hiro fOT 

finding out whatever may be the solution 
to this problem. 

About the appeal to the Speaker, the 
hon. Speaker is the best person to decide 
it. 

MR. SPEAKER: What do you advise 
me? What should I do ? 

SHRI SW ARAN SINGH : About the 
other quest ion, I ~ would like to say that 
the Government of India has already taken 
it up with all friendly countries, including 
thl! USSR Government, that they should 
exercise their influence with the military 
rulers c.f Pakistan to bring about a s :tu-
ation where these military atr,)cities stop 
there and the military rulers start nego-
tiation with the elected representatives for 
find ing a satisfactory solution. 

SHRI ATAL BIHARI VAJPAYEE 
(Gwalior) : What is their reaction? 

SHRI SWARAN SINGH: Most of 
the governments have promised that they 
will take this matter up with Presiden t 
Yahya Khan. 

Then, Sir, about the last question the 
hon. Member has already said that they 
have sent a memorandum (0 the Secretary 
General and I am sure that this will have 
cffcct not only in the United Nations 
circles but also in other countrics of the 
world. As to whcther it can be taken in 
any formal from at thc U. N. is a matter 
which requires careful consideration. 
agree with the hon. Membcr but as to 
whether i( can be taken up as an item is 
a muller which requires careful considera-
tion. 

MR. SPEAKER: This is first time that 
a Calling allcntion question is also addrc-
s:;ed (0 the Speaker. J have taken a due 
note of it. If Dr Karnn singh is prepared 
to lend me two Jumbo Jets the whole 
Parliament will he sent ahroad, 

to execute Sheikh fI,[ujibur 
Rahmall (CA) 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH) 
I am entirely in your hands. 

MR. SPEAKER: All right. He is 
entirely in my hands. So, I will try if you 
can have some excursions but also do some-
thing there and not confine yourself to one 
thing. For your information our Parlia-
menta:y Group has already sent a very well 
drafted resolution agreed to by all the 
Groups in the Executive Committee to the 
next Conference of Inter-Parliamentary 
Unit to be held at Paris. 

SHRI P. VENKATASUBBAIAH (Nand-
yaJ): Mr. Speaker, Sir, I want tu make a 
submission in this regard. This was not an 
occasion when light-hearted remarks should 
have been made. 

MR. SPEAKER: We have sent a very 
well drafted resolution to the IPU. I th ink 
in future n,) Question should be addressed 
to the Speaker. 

SHRI S.M. BANERJEE (Kanpur): Sir, 
I am somewhat encouraged to read the last 
sentence of the statement that the hon. 
Minister uf External Affairs has said: 

"We express our condemnation 
of the proposed action and warn the 
Government of Pakistan of its 
serious consequences." 

Th is is t he first time that we ha ve no t 
only expressed our surprise and regret or 
condemned this particular action of Y"hya 
Khan but also warned them of the serious 
consequences. We know the character of 
this military dktatur and til eir master, the 
United States Imperialist and we know 
that Yahya Khan today is a great puppet 
in tlw hands of U. S. Imperialist. So, the 
question is when we appealed to the consci-
ence of other nations Wf'should have the 
sad ('xperif'nce of the pa~\. Some of (he 
organisations of the entire world demanded 
c:o:ecut ion of Rosenberg should be stopp' 
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cd. But what happened? They were execu-
ted. ] 'know what happened to Patrice 
lumumba. How hE' was murdered. We are 
also aware as to what happened to Martin 
luther King when hc was murdered. 10m 
not surprised when the people fight <Igainst 
the military tyranny sometimes' they m'e 
murdered, sometimes they are butchered 
and that is why we say paths of glory lead 
to thc grave. But my only anxiety is 
that it is not only <I question of execution 
of Mujibur Rehman by the militnry court 
after the farcical trial but this will be the 
crucifixion of humanity, 
democracy and, last but 
secularism in Bangia Desh. 

par liamen tary 
not the least, 

I know, as long as even a child is alive 
in BangIa Dcsh Mujibur Rahm<ln cannot 
be executed bv this military power. 
still ha\'c faitil in the people who have 
fought. Six 1:lkhs of them became victims 
of military bullets. They arc still fighting. 
"fhe Mukt i Fouj is gaining ground and they 
are growing stronger. 

What I expect from my own Government 
is that, apart from condemning it and 
appealing to the conscience of the entire 
World, apart 'ffom warning the Pakistan 
G'o\"ernment of serious consequences, the 
qUestion of recognition. should also bc 
settled. 

How arc thc people of India reacting to 
th is '? Yesterday it was rcally a lesson to 
Ole When Twas nttcnding a particular 
FUnction and the famous eXIKlIlent of 
"faaore music, M. N. Kumar Mukhcrjce, 
Was singillg the national anthem of Bangia 
DeSh: 

\l;fTl=Jn: llTrrr~ atm>rl' &'~ 

:q-nf'r ~frnT~ ~T~) arm;-

M .l~·"I"Yllne kr](lws, illcluoing ti.(; Cabinet 
llllstcrs; wc know in our heart or hearts 

Ihat Bangia Desh is a settled fact. :-in, I 
\"Iill! Il\,te~t the 11011. Mini5tel to 

Rehmall (CA) 

cOJlsitler today on this' historic day or 9th 
August, when the people of this country 
fought against the British imperialists-
that was the greatest battle of the national 
liberation movement-whether a time has 

. come now when to save life of Mujibur 
Rahman, to save democracy and secularism 
ill Bangia Desh, that Government should 
be r("cogn ised. 

The hOI\. Minister will immediately say 
, that this is not connected with this qllestion. 

But ho,v can you possibl~ save by merely 
appealing? The American imperialists will 
never allow anything to be done. Yahya 
Khan, that mini-dictator of Pakistan 
is under their heel. ] am sure, by any 
means they will try to liquidate Mujibur 
Rahman because that is what dictators 
always feerthat by liquidating a particular 
person, they will bc able to liquidate a 
part icular jll·inciplc l))' ideology. I know 
that he will ncver succeed but still he will 
try to do it. 

So, I1IY lIuestion to the hon. Minister 
is whether, in view of the present situation 
in Bangia Desh, Government would recon-
sider or mako up its mind finally and 
firmly about the recognition of Bangia 
Desh. 

I am so happy, I am encourilged. to 
kn"w· .... 1 am yet to know the full facts 
about it--thal there is an agreemcnt reached 
yesterday lind today between the Foreign 
Minister of USSR. Mr, Gl'ol1lyko, anll 
OUI' Government on IlIdia's dcfcnce against 
the grand alliance between th" llSA. Pak-
istal1und ("hina. I huH it and I want to 
give a standing (lvat illn to this hist,)ric day. 
Rut I woulcl like til know whether after 
this agreemellt. after these aS~lIranees 

India will get courage lind ~"I1\'iction to 
rccogn i~c 'Rangla De-,h \\ i tlwut fearing 
a ttnck~ citlll'r I'''on, l'ak istan Ill' frnm 
("hina. I am ~lIrc. 1111 attack will ~lll11e. 

Once it is rccllgniscd. we cnn save the 
Iifl! of Muj ibur Rullman :\I1d sa\'(', <lClIll)· 

craey ancl secularism in "Bnngla Desl!. 
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[Shri S. M. Banerj ee] 
With these words, I appeal to you, and 

through you, to the hon. Minister to throw 
some more light than he has done in the 
statement. I am happy that they have 
warned Pakistan of serious consequences. 
But what can be theconsequcnces? They 
have to be spell out. It should not be left 
in the hands of Pakistan and world 
opinion. We have got friends. A socialist 
po\\cr, the USSR, is with us. 1\ has been 
proved that our friends in the imperialist 
countries supply arms to Pakistan and 
wheat to us but our real friendship lies in 
USSR. And that has been strengthened. 
They should hllve courage and conviction 
to rec(\gniRe Rallgla Desh. r appeal to the 
G(\\,cfIlment and the world at large to see 
Sheikh Mujibur Rahman is released soon. 

SHRT SWARAN SINGH: On the ques-
tion of recognition, the Oovernment"s 
stand has been explained from time to 
time and this is not the occasion to reiterate 
that. So, I do not want to make any 
elaborate statement on the question of 
recognition. On the second qucstion, that 
the consequences should be spelt out, I 
think, wisdom requires that we should not 
spell out consequences. 

SI·IRI S. M. BANERJEE: My ques-
tion has not been replied to fully. What 
about the agreement 7 (Interruptions) They 
have come to an aereement .. . (lnterruptiol/s) 

SHRI ATAL BIHARI VAJPAYEE: We 
know nothing about the agreement. 

SHRI S. M. BANERJEE: I want to 
know whether there is an Agreement and 
if 10, what is the Agreement. 

MR. SPEAKER: The Mini'ter is yet 
to make a statement on this A&reement. 

SHRI ATAL BIHARI VAJPAYEE:~. 
do not know any thine about it. 

MR. SPEAltE.R : He will G1ake • state-
!Went later on. (InterruptfOI&l) 

to execute SJieikh Alujibllr . 
RelzmQII (eA) 

SHRI S.M. BANERJEE: There is·so 
much demonstration outside about Bangia 
Desh. He cannot ans\ver about recogni-
tion of Bangia Desh. This is something sur-
prising. (/11Ierruplions) 

MR. SPEAKER 
H.M. Plltel. 

Order, order. Shri 

SHRI H. M. PATEL (Dhandhllka): 
After the hon. Minister's statement and 
the subsequent clarification which he gave 
in reply to Mr. Samar Guha's speech, I do 
not see much need for further c1arification_ 
It is clear that the Government is not at 
this stage prepared to make any statement 
about recognition which many of us feel 
should be done. But I would like to ask 
him whether he cannot move a formal 
Resolution expressing the unanimously 
view of this House that it i5 deeply concer-
ned about it. It seems to me that if such a 

Resolution is passed, it would have some 
weight. What worth it will have is doubtful 
because it is quite evident that Pakistan 
and President Yahya Khan are almost 
insulated against any reasonable sllgge~

tion. Nevertheless, perhaps a formal 
Resolut ion adopted in this House may 
have some effect. 

SHRI SWARAN SINGH: I presume 
from the way the various parties represen-
ted in this honourable House are reacting 
to the statement that I have made, that 
there is general support for the attitude 
we have adopted. There appears to be 
unanimous support for this. As I have 
already said, I would welcome it if the 
House adopted a Re50lution supporting 
tile stand. 

SHRI S. M. BANERJEE: Do it. You 
can move a Resolution? (lllterruptiol/s) 

SHRI ATAL BIHARI VAJPAYEE: We 
have already passed a unanimous Resolu-
tio •• Wlaat .as the Government done 
abo\lt it so far? Wlaat i8 tile idea in pas-
,ina anoflm-llCIIIOhJdon 7 (fI'l#rrlllltiOIlJ) 
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MR. SPEAK.ER: Mr. Banerjee, don't 
get up every time. This is very bad. Shri 
P. R. Das Munsi. 

SHRI PRIYA RANJAN DAS MUNSI 
(Calcutta South); So far as the statement 
of the hon. Minister is concerned, I am 
really hap['/Y that the Government have at 
the right time conveyed their concern to 
foreign Governments. 

In this context, I remembcr the past 
glor;otls history of our country, when, in 
1924, a great leader, Netaji Subhash 
Chandra Bose who was in the Calcutta 
Corporation then, was arrested, at that 
time, Shri C. R. Das, another great leader, 
qUoted very beautiful words that, if the 
law of freedom for the country was a 
crime, then he was a criminal. 

Th is.is absolutely the right time for the 
people of India and also millions of 
People outsidc who belicve ;n democracy 
and freedom to feel about it and, in the 
Context of Sheikh Mujibur Rahman, utter 
the same tune and spirit like that of Shd 
C. R .. Das. There is no doubt that we arc 
acting according to facts and feelings. 

In view of the f~ct in thc statcment 
that we havc cllllveyed our concern to for-
eign Governments and asked them to exer-
cisc their influcnce on thc Government of 
Pakistan in this regard, J would like to 
ask lIne question from the hon. M inistcr. 

We have seen that two politi.:al con-
SPiracies, the drama of Poli! ical conspiracy 
hilS bl:en staged. one in Peking hy Kissin-
ger and (,hou En Lai and anothcr by 
'Yahya Khan whll is Kissinger in '~Iama
had. In thaI lisped after till: drama wa~ 
oVer. Is the GovcfllmCIll aware of th is fact 
lhat the conspiracy has the si~llitkance of " -~.t~~a Khan's threat to execute Sheikh 

IIJlbur Rehman iml1lcdiatel" after 
~i~8in!ter'(,h<llll\1eetjnR and the 'ol\1illou~ 
lIenee of the Nixon :ldministmlion on 

Refill/ali (CA) 

this extremely gravc issue. I do not under-
stand. What Yahya Khan is speaking is 
absolutely 011 the s.trength of the people of 
West Pakistan but Yahya Khan abs.:Ilutely 
has been the adopted son of Nixon. As 
Yahya advises, Nixon acts, I believe that. 

. I would like to have an answer, not a 
circuitous answer, from the Minister in 
charge of External Affairs as to what the 

; reaction of the Government of India is in 
rcgard to the omillous silencc of the Nixon 
administration. 

Ncxl, ] would like to submit m~' point 
which is very specific. We have already 
said and we place our condemnation and 
probably warned the Government of 
Pak istan of the serious consequence... I 
believe that the act, pllrticularly, the state-
ment of Yahya Khan to executc Mujibur 
Rehman is an of belligerency against 
Uanl,!Ia Desh und I hel ieve it w ill be an act 
of belligerency not only against the people 
of Bangia Desh but also it will be an act 
of belligerency against the peoplc of India 
as we share ollr sentiments with the people 
or Bangia Desh. Whether the Foreign 
Minister is aware that if Yuhya Khan 
tries to hit Mujibur Rehman in any case, 
will the Government call the people of 
India, particularly, the young people to 
immediately j,)in the Libcration Move-
ment and thc Mukti Fauj to sland UI' to 
Yahy .. Khan's naked oppression against 
the people of Bangia Desh. 

These two catcgorical answers T want 
til kll(lw from the Ministcr of External 
AfTairs. 

SHRI SWARAN SINGH; About the 
atlitude of the lJnit~d Stiltes Government 
in the matter of cont inlled supply of arms 
III Pak isran and their general support to 
the Pakistani posture in the context of 
Ihe refugees and l.IN eirclcs. we have 
expJ'e~sed "III' tnl:tll1prositil)n to the stand 
taken by the lJnitcd SllItes Govcrnment, 
This' havc stilted also on the noor of the 
H<'\I~e on enrlier (lccnsions. 
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About the s('cond question, that he had 
asked, that is a suggestion cal1ing upon 
the people of India to join the Mukti 
Fauj, that is the operative part of his 
suggestion. This is more for a political 
rather than governmental action. 

SHRI P. VENKATASUBBAIAH: The 
memorandum submitted by the Members 
of Parliament is the symbol of the nat ion's 
anguish and concern at the manner in 
which Yahya Khan, the modern Nadir 
Shah, is behaving and his hand is dripped 
with the blood of innocent people of 
the Bangia Desh. May I know from the 
hon. Foreign Min:stc· that hc ha~ in his 
statement stated that he h as sounded many 
foreign countries to help in bringing pres-
sure on Yahya Khan not to rcsort to inhu-
man acts. Whether the hon. Foreign 
Minister is aware that the Prime Minister 
of UK has said that he will not interfere 
in the internal affairs in intervening with 
the regard to barbar;ty that is going to be 
perpetrated by Yahya Khan. Quite recen-
tly Tunku Abdur Rehman who was our 
guest made a statement in Kuala Lumpur 
as if he was averse in bringing pressure 
on Yahya Khan and he is in a way con-
n iving at the act of Yahya Khan in his 
genocide and carnage. Whether the For-
eign Minister is aware that Yahya Khan 
at this juncture when he has acted as a 
broker between Peking and USA is 
demanding his first instalment of the 
brokerage and he has been embo ldened to 
come out with th's statement and a 
country like the USA which proclaims and 
boasts itself of equality and fraternity has 
been an active accomplice in this heinous 
crime by not stopping aid to Pakistan in 
spite of the resistance made in the House 
of Representatives by an eminent Senator 
like Edward Kennedy. In this regard I 
w~~ to. know whether the Foreign 
M mIster IS st iII sure that he w ill be able 
to. bring round the super-powers that they 
will be able to bring pressUre. The fact! 
have amply proved tbat these super-power! 

Rehlllan (CA) 

are acting only in their own enlightened 
self-interest oblivious of the fact that there 
is human carnage going on in this part of 
the world. In ~hat case, I want to know 
whether the Foreign Minister, having 
friendly countries like USSR who stood 
by us in all critical junctures of our rela-
tion with other countries, will be able to 
bring this matter before the United 
Nations and before the Human Rights 
Commission, to see that Yahya Khan is 
prevented from committing this barbarous 
act. 

SHRI S'ijARAN SINGH: The hon. 
Member has rightly ment:oned the attitude 
that has been adopted by the Govern-
mental representatives of several countries. 
T would be Quite frank in saying that even 
those countries whose Governmental 
representatives say that they would try to 
use their good offices in persuading the 
military rulers not to go ahead with their 
atrocities, are reluctant to say so openly, 
except in the case of the USSR President, 
Mr. Podgorney, and some others honour-
able exceptions. 

SHRI ATAL BIHART VAJPAYEE: 
What are the other exceptions? 

SHRI PUOO MODY (Godhra): An~ 
hllw honourable are they? 

SHRI SW ARAN SINGH: There are 
other socialist countries also. But, we have 
to continue our efforts to persuade these 
countries to use whatever influence they 
may have with President Yahya Khan not to 
go ahead with this mad policy upon which 
he has already embarked. 

In the operative part of the quesiton, 
the hon. Member asked as to whether this 
question will be raised in the Human Rights 
C~mmis;on and the United Nations. Sure-
ly, it can be rai'iCd and it is our intent;on 
to raise it in some appropriate form in the 
UN or in tbe Human Riahts Commission. 


